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P o l it ic a l  a n d  A s s is t a n t  P o l it ic a l  
O i FiCES IN N E F A

•̂ 180. Shri Rishang Keishing: Will
U\c Prime Minister be pleased to refer 
to the replies given to unstarred ques­
tion No. 648 asked on the 23rd Decem­
ber. 19f>3 and state:

(a) the number of persons selected 
lor the posts ot Political Officers and 
Assistant Political Officers, for the 
North East Frontier Agency; and

(b) the alternative posts provided to 
those old Political Olilcers and Assist­
ant Political Officers who have not 
been included in the final selec-
l.icm?

The Parliamentary Secretary to 
the Prime Minister (Shri J. N. 
Ilazarika): (a) The number of per­
sons selected for the posts of Politi­
cal Officers in the North East Fron­
tier Agency is 7 and that for the 
posts of Assistant Political Officers is
16.

(b) The matter is under considera­
tion.

T in p l a t e s

^81. Shri Anirudha Sinhal Will the 
Minister of Commerce and Industry
be pleased to state:

(a) how many concerns are engag­
ed in the manufacture of tinplates in 
^he country;

^b) how many of them are foreign 
and how many indigenous:

(c) the production capacity of each
concern; and

(d) how quotas are distributed un- 
the control order?

The Minister of Commerce (Shri 
Kannarkar): (a) Only one. Sir.

(b) It is registered under the Indian 
Companies Act.

<v) 66,000 tons per year.

(d) Supplies expected to be avail­
able during each quarter are allocat­
ed among tinplate processors with 
due regard to their capacity and de­
mands as screened by Government.

V alu e  o f  S tan d a rd  A cre

*182. Shri Gidwani: Will the Min­
ister of Rehabilitation be pleased to 
state:

(a) whether Government have fix­
ed the cash value of standard acre­
age of agricultural land left by the 
displaced owners of land in Sind. 
N.W.F., Bahawalpur and Baluchistan; 
and

(b) if so, what the same^is?

The Minister of Rehabilitation (Shri 
A. P. Jain): (a) and (b). The mat­
ter has been referred to the Advisory 
Committee under the Chairmanship 
of Baltshi Tek Chand and the final de­
cision will be taken soon after the 
opinion of that Committee has been 
received.

S o il  a n d  S il t  R esearch  L a b o r a t o r y , 
H ir a k u d

♦183. Dr. Natabar Pandey: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the number of to^al stalf in 
class II and III services In the Soil 
and Silt Research Laboratory at liira- 
kud:

(b) what is the minimum qualifica­
tion for a candidate to be taken into 
this Laboratory;

(c) what is the starting basic pay 
in each grade; and

(d) the number of vacancies at pre­
sent which are to be filled up?

Tiic Deputy Minister of Irri­
gation and Power (Shri Hathi):
(a)—

Class II ................. ' ................. 2
Class III................................. 77

(b) to (d). A statement is placed 
on the Table of the House. [See Ap­
pendix I, annexure No. 37.}'

C o n t r o l  o n  C l o t h

*184. Shri M. L. Agrawal: (a) Will
the Minister of Commerce and Indus­
try be pleased to state whether control 
of cloth is still being retained in any 
Stated




